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(d) and (e) Tenders were invited from the
Indian  companies with  a view to provide
Cellular Mobile Telephone Service, which is
cableless  telephone system, initially in
Bombay, Delhi, Calcutta and Madras on a licence
basis. 8 bidders, two in each city, were
provisionally selected. Some of the unsuccessful
bidders filed a civil writ petition in the High
of Delhi. The  judgement in the

case has since been delivered and is under study.
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(f) Does not arise.
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Opening of P.C.Os and STD in
Gujarat and Bihar

2552. SHRIRAMENDRA KUMAR
YADAV "RAVI".

SHRIRAJUBHAI A.
PARMAR;

Will  the Minister of COMMUNI-
CATIONS be pleased to state:

(a) what are the details of the schemes for
opening P.C.Oa and STD in big cities and
rural areas of Gujarat and Bihar States in the
coming year;

(b) what is the drne frame fixed for
implementing these schemes; and

(c) what percentage of population will be
benefited after implementation of these
schemes?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI SUKH RAM) (a) Details of the
schemes for opening loca! PCOs and STD
PCOs are as per Statement I & II (See
below). The targets fixed for opening
public



